.ATEMNO1 18 COURT NO. 4 SECTI ON XV

SUWPREMECORTO-I NDI A
RECORDOFPROCEEDI NGS
CVi LAPPEALNJs). 86 01 C2001
HNDUS TANPAPERCORPORATI ONLTD. Appel | ant (s)
VER SUS
KMA J KALTH KADARSRAMI KUNON & ORS. Respondent (s)

(Wth appln(s) for c/delay in filing rejoinder,per ms sion to place addl. docunments on
record and prayer for interimrelief and office report ))

Date: 05/ 12/ 2007 This Appeal was called on for hearing today.
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For Appellant(s) Ms. Shruti Choudhary, Adv.
Ms. Swati Sinh a, Adv.

M S Fox Mandal & Co., Adv.

For Respondent (s) M. D K Ag arw al, Sr. adv.
M. Sudhir Ku ma r Gupta, Adv.
M. S. K Singla, Adv.
M. Anurag P a ndey, Adv.
M. Mhir Kr. Chaudhary, Adv.

M. S.C P atel ,Adv
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Argunents heard.

Judgment reserved.
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